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PROBLEM      IN       IMPLEMEN-

TATION OF   REVIVAL PLAN 

*124.     SHRI GURUDAS
 DAS 

GUPTA†   : 

SHRI CHATURANAN MISHRA: 

Will the Minister of Textiles be pleased 
to state: 

(a) whether it is a fact that the proposed 
revival plan for the ailing NTC mills has 
gone away due to problems in its imple 
mentation; and 

(b) if so, what are the details thereof 
 and Government's reaction thereto ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI G. 
VENKAT SWAMY) : (a) and (b) A 
statement is laid on the Table of the House. 

STATEMENT 

(a) and (b) Government approved a Turn 
Around Strategy for NTC mills involving, 
inter-alia, selective modernisation, financial 
restructuring and rationalisation of surplus 
workforce through the Voluntary Retirement 
Scheme. The strategy envisages an 
investment of Rs. 533 crores in 
modernisation; Rs. 689 crores for 
implementation of the Voluntary Retirement 
Scheme; Rs. 200 crores, in addition to 
normal budgetary support, to meet the 
requirements of liquidity and Rs. 50 crores 
for training and rehabilitation of workers 
proceeding on Voluntary retirement. The 
progress of the implementation of the Turn 
Around Strategy has been as follows: 
Modernisation schemes involving an outlay 
of Rs. 40.07 crores are under 
implementation; 26896 employees have 
availed of Voluntary Retirement Scheme as 
on 28-4-1993 from September, 1992; Rs. 100 
crores has been released to meet the interim 
requirement of liquidity and rehabilitation 
schemes for 

*The question was actually asked on the 

floor of the House by Shri Gurudas ©as 

Gupta. 

workers availing of VRS have been approved 
and are under implementation. Since most of 
the NTC Subsidiaries have already made a 
reference to HIFR as per the provisions of 
Sick Industr'al Companies (Special Provision) 
Act, 1985, any assistance that could be 
considered by financial institutions would 
have to be as part of the rehabilitation, 
package which may be cleared by BIFR. 

SHRI SURESH KALMADI : Sir, what 
about Question No. 123 ? 

MR CHAIRMAN : This has been post-
poned to the 12th May. 

SHRI SURESH KALMADI : Will it be in   
the  same sequence-third question 7 

SHRI GURUDAS DAS GUPTA : Sir, the 
hon. Minister in his statement has said that Rs. 
533 crore is the total volume of funds needed 
for modernisation of NTC mills, but he has 
not spelt out the sources from where the fund 
is coming. Is there any guarantee that this 
fund shall be available ? 

Part (b) of my question is, he does not tell 
the House how the fund is going to be spent 
and what will be the impact. Therefore, I 
would like to know, is there any guarantee 
that the Government will be able to mobilise 
this money; and if so. how is it aoins to be 
spent ? 

 

PROF.   SAURIN   BHATTACHARYA : 
This   also can be discussed when we take up 
the Calling Attention. 
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MR. CHAIRMAN : Please ask something 
more specific in your second supplementary. 

SHRI  GURUDAS  DAS GUPTA  :   My 
colleague will ask. 

 

only 40 crores of rupees have been given for 
modernisation, and the reason must be that 
we do not have sufficient funds. I am saying 
that they have hundreds of aq;es of very 
valuable lands. Will they auction these lands 
? They will get, I think about Rs. 1,000 
crores. Then they can modernise these mills. 

The second part of my supplementary is 
this. There are 59 mills. Will the Government 
modernise them, and will they be asked to 
manufacture exclusively hank yarn to be 
given to the hank yarn bank so that we can 
solve the problem of the weavers also ? 

These are two inter-related aspects of the 
question. 

  

SHRI CHATURANAN MISHRA : This 
is not the question I am asking him, Sir 
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MR. CHAIRMAN : You please debate it in 
the Calling Attention which is coming up. 

SHRI CHATURANAN MISHRA : I have 
no objection to that. I just wanted a 
clarification. If you help me, they will reply. 

I have asked a specific question whether 
the Government has decided to sell those 
lands. If not why not ? That will give them 
money to modernise the plan. That is first part 
of my question. Secondly, those mills which 
are modernised should produce hanked yarn 
to be given to the weavers. 

 
SHRI GURUDAS DAS GUPTA: Let the 

Government be run on cooperative basis. Let 
the Reserve Bank be run on the cooperative 
basis. Let the STC be run on the cooperative 
basis. The Minister    need    not    give    us    
sermons. 

(Interruptions) 

 

SHRI  PRAGADA   KOTAIAH   :   Sir,  I 
would like to know............. 

MR.   CHAIRMAN : I have called another 
Member. You please sit down. 

Referring the cases to BIFR is not a solution 
in my opinion. Therefore, I would like to 
know if the Government is considering to take 
out those cases from the BIFR, sit with the 
Central Trade Unions and find out ways and 
means to make them viable. What is the plan 
for this ? 

 

Why  do you  give sick mills  ?  {Inter-

ruptions). 

 



25    Oral Answers [4 May 1993] to Questions       26  

SHRI AJIT P. K. JOGI : That means every 
worker will be without any alternative 
employment. Is that an assurance given by the 
Minister ? 

SHRI VIREN J. SHAH : Mr. Chairman, 
Sir, we are having a calling attention on this 
question. We can go to the next question. 

MR. CHAIRMAN : Q. No. 125. 

EFFECT ON INDIGENOUS INDUSTRY 

OF   REDUCTION   OF   IMPORT   

DUTY 

*125.   SHRI   MOHD.      KHALEELUR. | 
RAHMAN : Will the Minister of finance be 
pleased to state: 

i (a) whether the Government are aware that 
reduction in import duties on projects and 
capital goods have affected the indigenous 
industry since no methodology has been 
evolved for certification of eligibility to 
import raw materials and components  and  
discharge  of bond  for  duty 

' differential. 

 

 


